FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
BHARATH INFRA EXPORTS AND IMPORTS LIMITED

e

o e SIS S RELEVANT PARTICULARS isieic o

Name of corporate debtor

Bharath Infra Exports and Imports Limited

Date of incorporation of
corporate debtor

17 July 2007

Authority under which corporate
debtor is  incorporated /
registered

ROC- Bengaluru
(Incorporated under the Companies Act
1956)

Corporate Identity No.

U51909KA2007PLC043387

Address of the registered office
and principal office (if any) of
corporate debtor

No. 186, 1%t Floor, 1%t Cross, Wilson Garden,
Bengaluru -560 027

Insolvency commencement date
in respect of corporate debtor

19%" December 2022
(Copy of the order received on 27%"
December 2022)

Estimated date of closure of
insolvency resolution process

17" June 2023

Name and registration number
of the insolvency professional
acting as Interim Resolution
Professional

Sri. Ravindra Beleyur
IBBI/IPA-001/IP-P00189 /2017-18/10368

Address and e-mail of the interim
resolution  professional, as
registered with the Board

Sri. Ravindra Beleyur

“Shreevathsa”, 428, 19*" B Cross, 3™ Block,
Jayanagar, Bengaluru - 560 011

Tele: +91 80 26540193

Email : ravi@beleyur.com

10.

Address and e-mail to be used
for correspondence with the
Interim Resolution Professional

Sri. Ravindra Beleyur

Interim Resolution Professional

Bharath Infra Exports and Imports Limited
under CIRP

“Shreevathsa”, 428, 19 B Cross, 03™
Block, Jayanagar, Bengaluru - 560 011
Tele: +91 80 26540193

Email: bharathinfra_.CIRP@beleyur.com

11.

Last date for submission of
claims

11" January 2023

12,

Classes of creditors, if any,
under clause (b) of sub-section
(6A) of section 21, ascertained by
the Interim Resolution
Professional

Not Applicable

13.

Names of Insolvency
Professionals identified to act as
Authorised Representative of
creditors in a class (Three names
for each class)

Not Applicable

14,

(a)Relevant Forms and
(b)Details of authorized
representatives
are available at:

a)Web link-
htt WWW.i
B) Not Applicable

i.gov.in/fhome/downloads




Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru
has ordered the commencement of a Corporate Insolvency Resolution Process of
Bharath Infra Exports and Imports Limited on 19th December 2022.

The creditors of Bharath Infra Exports and Imports Limited, are hereby called
upon to submit their claims with proof on or before 11" January 2023 to the Interim
Resolution Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by electronic
means.

Date: 27™ December 2022
Place: Bengaluru Ravindra Beleyur
Interim Resolution Professional

Bharath Infra Exports and Imports Limited under
CIRP

The above public announcement was published in the following newspapers on 28"
December 2022:

1. Deccan Herald - English (All Karnataka Editions)
2. Prajavani- Kannada (All Karnataka Editions)
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Mandala pooja
performed at
Sabarimala

THIRUVANANTHAPURAM,
DHNS: The Mandala pooja
at the Sabarimala Ayyappa
temple was performed on
Tuesday.

Temple’shead priest Tan-
triKandararuRajeevaruled
the pooja rituals between
12.30 pmand 1pm. Thelord
Ayyappa idol was adorned
with ‘Thanka angi’ (gold
ornaments) from the Aran-
mula Parthasarathy temple.

The pooja also marks the
end of the 41-day-long first
phaseofthe pilgrimage. The
templewillremain closed for
thenexttwodaysandreopen

EC initiates
delimitation
excercise
in Assam

Asks state govt not to create
new administrative units

SHOW OF VALOUR

ANIRBAN
NEW DELHI, DHNS

cting on arequest from
the Union Ministry of
aw and Justice, the

onDecember 30 for the Ma-
karavilakku festival.
Devaswom Minister K
Radhakrishan reviewed
the arrangements. Because
of the huge rush expected

artite agr t—signed by

Record onthe Kartavya Path, in New Delhi, on Tuesday. The 39-member women team has
been registered in the Limca Book of Records for making a pyramid on 9 bikes. pTi

the Centre, the state govern-

ment, and the leaders of the
“Assam Agitation” in 1985, to
endthesix-year-longstirled by
the All Assam Students Union

History should be rewritten from Tamil landscape,

during the Makaravilakku
festival on January 14, elab-

Election Commission has

initiated the delimitation of
A bl i

orate arr will be ly and par
made. constituencies in Assam.
The EC asked the chief
electoral officer of Assam to
centre's nod for convey it to state government
to ban the creation of new ad-
name ch_ange of ministrative units in the state
2placesinUP from January1untiltheend of
the delimitation exercise.
NEW DELHI, PTI: The Union As mandated under Arti-
home ministry has given cle 170, the 2001 census data
its consent to change the would be used to readjust the
names of two placesin constituencies.
Uttar Pradesh following The seats will be reserved
recommendations from forthe Scheduled Castes (SCs)
the state government, and Scheduled Tribes (STs) as

officials said on Tuesday.

The ‘no-objection’ cer-
tificates were issued by the
ministry for changing the
name of municipal council
‘Mundera Baazar’in
Gorakhpur to ‘Chau-
ri-Chaura’and that of
“Telia Afghan’village in
Deoria to ‘Telia Shukla’,an
official said.

per Articles 330 and 332, the
poll panel stated on Tuesday.

The BJP, which has been in
power in the state since 2016,
had promised delimitation in
itsmanifesto for the Assembly
pollsin2021.

The partyis of the view that
delimitation is necessary for
theimplementation of Clause
VIofthe Assam Accord—atri-

against illegal immigration
from Bangladesh.

The Centre and the state
governmentagreed to provide
constitutional, legislative,and
administrative safeguards to
protect, preserve, and pro-
mote the cultural, social, and
linguisticidentityand heritage
ofthe Assamese.

Assam has 14 Lok Sabha
and 126 Assembly constitu-
encies. The state will go to the
pollsin2026.

The state government gave
its go-ahead to the delimita-
tion exercise earlier this year
and conveyed to the Centre
this month that if it were con-
ducted now, it would not trig-
ger any law and order prob-
lemsin the state.

The BJPis apparentlyin fa-
vour of expediting the delimi-
tation to rule out the possibili-

says Stalin pointing to recent findings

E T B SIVAPRIYAN
CHENNAI, DHNS

Pointing to the recent archae-
ological excavations that have
thrown up evidence of urban
settlements having existed in
the state at least 2,600 years
ago, Tamil Nadu Chief Minister
MK Stalinon Tuesdaysaiditwill
be apt to “rewrite” the history
of theIndian subcontinent from
the Tamil landscape.
Inhisaddressatthe 81stIndi-
anHistory Congress, he scoffed
at “blatant attempts” made to
“communalise and distort his-
tory”and said itis befitting that
such an event was being held in
Tamil Nadu the “land of resis-
tanceand rationality.”
Contending that history
should not be a document that

oflife, Stalin pushed the need to
write “real history”and notones
thatare “distort-

has a rich past
and history.
We are in love
with our past,
but we are not
conservative.
We speak about our rich his-
torical past based on scientific
evidence,”Stalinsaid and spoke
aboutexcavationsin Keeladi, Al-
agankulam, Korkai, Sivagalai,
Adichanallur etc.

Theartefacts found in Keela-
di have established that an ur-
bansettlement thatwasliterate
existedin600 BCE on the banks
of Vaigai near the present-day
Madurai, and rice husks found

MKstalin

“These havebeen established
through scientificmethodsand
we are taking the help of insti-
tutes from across the country
in this effort...We firmly believe
thatitwillbeapttowrite the his-
tory of the Indian subcontinent
from the Tamil landscape. The
DMK government is function-
ingasonethatreclaimsthe past
glory of Tamils,” Stalin added.

Healso said the government
was constructing a grand mu-
seum at Keeladi to showcase
over 11,000 artefacts that have
beenunearthedsince 2017. DH
had on December 27 reported
in detail about the museum
being built in traditional Chet-
tinad-style architecture. The
government is also establish-
ing a museum in Gangaikon-
dacholapuram, once the capital

ty of the minority community
turning into a deciding factor
in at least six of the 14 parlia-

talks onlyaboutkings, their life-
style, and victories, but should
alsoreflect omallwalks

from a burial urn in Sivagalai of the famed Chola kingdom,

Manipur

NEW DELHI, PTI

r I \he Centre on Tuesday
signed a peace agree-
ment with a Manipur

insurgent group, which

agreedto giveupviolenceand
join the peaceful democratic
process.

The tripartite agreement
wassigned by the centraland
Manipur governments and
theZeliangrong United Front
(ZUF) rebel group which
mostly operated in Manipur.

In a statement, the Union
home ministry said fulfilling
the vision of Prime Minister
Narendra Modi of an ‘insur-
gency-free and prosperous
Northeast’” and under the
guidance of Union Home
Minister Amit Shah, the gov-
ernmentofIndia and the gov-
ernment of Manipur entered
into a cessation of operation

insurgent

group signs peace
pact with Centre

agreementin New Delhiwith
ZUF that had been active for
more thanadecade.

Representatives of the
armed groupagreed toabjure
violenceandjoin the peaceful
democratic process as estab-
lished by law of the land, the
statement said.

The agreement provides
for rehabilitation and re-set-
tlement of the armed cadres.
A joint monitoring group
will be constituted to oversee
enforcement of the agreed
groundrules.

This will be a significant
boost to the peace process in
Manipur, the statement said.

The agreement was
signed by senior home min-
istry officials and the gov-
ernment of Manipur and the
representatives of ZUF in
presence of Chief Minister N
Biren Singh.

MUMBALI, DHNS: After near-
Iy a year in jail, senior NCP
leader and former Maha-
rashtra Home Minister Anil
Deshmukh is likely to walk
out from the Arthur Road
prison on Wednesday.

Deshmukh (73) wasarrest-
edonNovemberl,2021bythe
EDand later on April 6, 2022
by the CBIL.

In November, he got bail
inthe ED case registered un-
der the Prevention of Money
Laundering Act and on De-
cember12,in the CBI case.

However, the CBImanaged

AnilDeshmukh tobereleased today

to get a 10-day stay on his re-
lease asitwanted to appeal in
the Supreme Court.

The CBI thereafter had
moved a vacation bench of
Justice S G Chapalgaonkar,
seeking an extension on the
stay. The Bombay High Court
hasrefused to extend beyond
Tuesday.

Deshmukh’s lawyers
claimed that the CBI was try-
ing to “overreach” the earlier
HC order which had stated
that under no circumstances
another extension would be
granted.

dates back to 3,200 years old,
lin said naisettlements.

mentary constituencies.
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KARNATAKA STATE SEEDS
CORPORATION LIMITED

g
\

¥ (GOVERNMENT OF KARNATAKA UNDERTAKING)
i K "Beej Bhavan', Bellary Road, Hebbal Bengaluru-24. Ph.: 080-23415652/
Ry 56/23416953, Fax: 080-23415895 e-Mail: seclksscltd@gmail.com

No. KSSC/SECL/3668/2022-23
NOTICE
Kind Attention: Equity Shareholders of KSSCL
As per the decision of the 306th Board Meeting held on
18.11.2022, the shares needs to be transferred to Investor
Education and Protection Fund Authority (IEPF) in respect of
shares held by the shareholders of the company who have not
encashed the Dividend warrants for a continuous
period of previous seven years i.e. 2014-15 to 2020-21. The
shareholders are hereby requested to submit the form along with
their KYC details within 30.03.2023. For further details please
contact Head Office or Website: www.karnataka.gov.in/ksscl

Date : 27.12.2022

Sdl- (H.S. Devaraja) Managing Director

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
BHARATH INFRA EXPORTS AND IMPORTS LIMITED

MANGALORE ELECTRICITY SUPPLY COMPANY LIMITED
(Government of Karnataka undertaking)
Corporate Office, MESCOM Bhavana, Bejai, Mangaluru-575 004
Phone: 0824-2885795 CIN: U40109 KA 2002 SGC 030425
No.: MESCOM/SEE(P)FEE(W)/AEE(W)/2022-23/718 3 E
TENDER NOTIFICATION (E-PROCUREMENT MODE ONLY)

MESCOM invites tender for the work of "Conversion of existing overhead HT/LT lines
into UG Cable pertaining to Soraba Town main road in Soraba Section of Soraba
Sub-Division on Total Turnkey basis" vide bid enquiry nunmber MESCOM/2022-23/
UC/WORK_INDENT1905.
The interested eligible bidders may log on to www.eproc.karnataka.gov.in on or

after28.12.2022.
S/~ Superintending Engineer (Ele.) (Proc.), Corporate Office Mangaluru

For Power Related Complaints and Assistance Call Toll Free Number 1912

BANNERGHATTA BIOLOGICAL PARK
OFFICE OF THE EXECUTIVE DIRECTOR,
BANNERGHATTA BIOLOGICAL PARK, BENGALURU - 83.
Phone: 080-2977645 / 29776467 E-mail: bannerghattazoo@gmail.com

No:A3/BBP/Tender/Civil Works/CR-13/2022-23 Date: 24-12-2022
TENDER NOTIFICATION

The Executive Director, Bannerghatta Biological Park, Bangalore

herein after referred as Tender Inviting Authority, has invited

e -Tender from the Eligible PWD Contractors for Carryout Civil

\%ms®/  Nrupatunga Road, K.

/(>\ SAMAGRA SHIKSHANA- KARNATAKA

New Public Offices Annex Bui

ilding
R. Circle, Bengaluru 560001

No.SSK/QAINEP-Cellj0212022-23
NO

Sub:Extension of date for

Ref:

07.01.2023 IST 5:30 PM.

DIPR/CP/JAI3739/2022-23

Consultants for Implementation of activities under NEP-
2020.

Notification No: SSK/QA/NEP-Cell/01/2022-23
date:14.12.2022 Notified on 16.12.2022

Last date to apply for the appointment of consultants invited
by Samagra Shikshana Karnataka has been extended to

Samagra Shikshana-Karnataka

Date: 27.12.2022
CATION

short term appointment of

Sd/-
State Project Director

KARKHA

(A Government of

KAVIKA/DGM/2022-23/1938

the following service:

KARNATAKA VIDYUTH

P. B. No. 2610, Mysuru Road, Bengaluru- 560 026
Ph: 080-26749045, 26987200, 26748274

SHORT-TERM TENDER NOTIFICATION

Tenders through e-Procurement portal mode are invited for

NE LIMITED

Karnataka Undertaking)

Date: 26.12.2022

Works at

Detalled tender documents may be downloaded from the

Biological Park.

RELEVANT PARTICULARS

Website: https:/feproc.karnataka.gov.in. Tenders may be

(1) 15000 No’s of 250 Grams Silcagel Breathers (2) Press
board for Packing pieces-26750 kgs. (3) Group Mediclaim
insurance policy for Employees of KAVIKA for a period
of one year (4) 25 KVA, Star 4 CRGO based Core
Assembly-300 No’s.

office of the Chief Engineer, (West Zone), Opp. Mantri Mall,
Malleshwaram, Bengaluru. (3) Last date for uploading the
Filled proposal is 10.01.2023 upto 4:00 pm. (4) Date of|
opening of Technical Proposals is 12.01.2023 at 4:00 pm.
(5) Date of opening of Financial Proposals after approval
of Technical Proposals through e-procurement.

has ordered the

of a Corporate Insolvency Resolution Process of

£ aqn:md

Interim

Bharath Infra Exports and Imports Limited on 19th 0!
The creditors of Bharath Infra Exports and Imports Limited, are hereby called
upon to submit their claims wnh proof on or before 11th January 2023 to the

electronic means.

entry No. 10.

‘The financial creditors shall subrm( their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by

penaltie:

Further details may be obtained from the above office during
office hours on working days or from website:
https://eproc.karnataka.gov.in  sq/- Executive Engineer,

false or

Date: 27th December 2022

Gandhinagara Division

Place: Bengaluru

Sd/-
Ravindra Beleyur

Interim Resolution Professional

Bharath Infra Exports and
Imports Limited under CIRP

o INDENTS2862
(1) Dawnloading of document ihrough e-proc porlal: 27.12.2022 to
12.01.2023 up to 18.30 Hrs. (2) Time & dale of Pre-Bid Conlerence:
03.01.2023 Time: 11.30 Hrs. Venue: Dlo. Executive Engineer, Rural

1. [ Name of corporate debtor Bharath Infra Exports and Imports d along with the prescribed EMD and tender fees The detailed notification/ ficat be obtained b
BRUHAT BENGALURU MAHANAGARA PALIKE Linted electonically ine-Proc on or before 13-01-2023 upto 16.00 Hrs. | | 1036170 i Procurementwabsie. htpsdeproe kamataka govin
Office of the Executive Engineer, Gandhinagara Division, 2. |Date of incorporation of | 17th July 2007 Tender will be Opened on 16-01-2023 after 11.30 AM. on or after 27.12.2022 as well as the process of participation/
2nd Floor, BBMP Complex, Behind Upparpet Police corporate debtor Sdi- EMD/Tender fees etc.
Station, Bengaluru - 560 009. 3. | Authority under which corporate | ROC- Bengaluru under i i .
No: EE/GNR/E-Proc/21/2022-23 Date: 27.12.2022 debtor is incorporated / | the Companies Act 1956) DIPR vertor2 Executive Director Sd/- Deputy General Manager
registered
SHOREJEB;%IKEEr:lo?EEwe’:q%HaF\L?ﬁTION 7| Corporate dentiyNo U51909KA2007PLCO43387 B .‘Karnataka Urban Water Supply ! KARNATAKA POWER
u u
g y) 5. [ Address of the registered office | No. 186, 1t Floor, 15t Cross, Wison & Drainage Board kY cgﬁﬂg%ﬂg%#tﬂ#;‘En J
Tender for the following works on Item Rate basis zg? ﬂprg;\eczneﬂ‘;ﬁice (if any) of | Garden, Bengaluru -560 027 Olo The Chief Engineer, KUWS&D Board, Mysuru CIN : UB5110KA1970SGC001919
are invited as Standard Bid Documents KW-1, KW-2 5 Ins‘;‘vm commencemant i December 2022 zonal office, Jalabhavan, #P-4, 10" main, 3" cross, | [No.: EE(P)BT/PUBL-BTN/429 Date: 26.12.2022
KW-3 by the Executive Engineer Gandhinagara oo reiDECl of corporate | (Copy of the order recived on 27th 3 floor, Saraswathipuram, Mysuru-09 NOTICE INVITING TENDER (Through e-Procurement Portal only)
Division BBMP from the registered contractors of debtor December 2022) Ph No: 0821- 2545894, Email: kwbcemys2014@gmail.com| |Bids are invited in two cover system through GoK e-procurement Portal:
Bruhat Bengaluru Mahanagara Palike or Equivalent | 7. [Estimated date of closure of | 17th June 2023 E-Procurement Tender Notification g‘_‘ﬁ:gﬁ%’"ﬁég’a;‘?;z%“z‘;m(;g;z‘g;’15‘2’%‘%{516’2‘;0?"&'“8“@'S‘a':‘;‘rf‘;l“s";’:rg’
i i i i " " ey - X , Lut il Sy -
;ggrgmn with (:tpg/voa/KPV\t(D/Ra||ways/MEs orany | :l‘ar:e:";mg‘smmn numberof | 51 Ravindra Beleyur Tender is invited for the work of Providing Water Supply | |2). KPCL2022-23/1ND6164, Mills & Auxiiary Spares. 3). KPCLBTPS/52/
overnmAen rganiza 'OnSE'MD the insolvency professional IBBI/\PA 001/IP-P00189 /2017-18/ Distribution System to K.R Pete Town including O & M| |1055/2021-22/IND5217/CALL-6, Electrical Consumables. 4). KPCL/BTPS/
E] B LB 50 (il | | et raperndof s s AVRUT 2 O D | LTSS st 5 RSBy
Single Cover 9 [Address and e-mail of the | S Ravindra Beleyur Build, Operate and Transfer (DBOT) Mode, for the Indent| | 5551.22/IND5276/CALL-3, Various Types of Fuses. 7). KPCLIBTPS/AOH/
Y|
- a interim resolution professional, | “Shreevathsa”, 428, 19th B Cross, No: KUWSDB/2022-23/WS/WORK_INDENT3263, | |82/2402/2021-22/IND5108/CALL-2, Switchgear Spares. 8). KPCL/BTPS/
1 137 25.00 10 30.00 (50,000} to 60,000/-| 02 | Others
PR e T s as registered withthe Board | 3rd Block, Jayanagar, Bengaluru - A.P.T: Rs.2733.44 Lakhs. Further details may be | |AOH/61/497/12022-23/IND6182/CALL-2, Wetting Head Spares. 9). KPCL/
- . 560 011, Tele: +91 80 26540193 N o . BTPS/AQH/61/498/2022-23/IND6187/CALL-2, Coupling & Bend Spares.
3] 14 20.001040.00 [40,000- 10 80,000~| 03 | Others Email through e-procurement portal (https://] |1, oc| /BTpS/AOH/61/49512022-23/INDBTBOICALL-2, Bearing Housing
4 134 20.00 30,000 01 SC 10. | Address and e-mail to be used | Sri. Ravindra Beleyur eproc.kar .gov.in) Ash Handling Spares. Last date for the receipt of tenders: For SI. No.
5. 134 30.00 37,500 01 ST for correspondence with the | Interim Resolution Professional 8d/- Chief Engineer, K.U.W.S. & D BOARD, Mysuru.| |1 to 3 :30.12.2022. For SI. No. 4 to 7: 05.01.2023. For SI. No. 8 to 10:
6. 135 30.00t0 35.00 |60,000/-to 70,000/-| 03 | Others Interim Resolution Professional | Bharath Infra Exports and Imports. DIPR/DDMYS/MCA/812/2022-23 09.01.2023. Any extension of Last date of Bid submission will be intimated in
7 1% 3000 50.000% o1 T ot Limited under CIRP B e-portal. Further details can be had from the office of the Executive
: 010 863G 1S 428, 19th B Cross, 03rd Block, T Engineer(Purchase), KPCL, BTPS, Kudathini - 583 152, Bellary District,
8| 132 15.00040.00 [30,000 10 80,000-| 04 | Others Jayanagar, Bengaluru - 560 011 webriaRrEd Sodiehe, M 0w i sba dary e | | Kamataka Mobile No.: 09448290727, E-mail eepurchasebips@gml.com.
9. [ 13 14.00 17,500~ 01 [ sT Tele: +91 80 26540193 o Nl - » 2
0] 132 10.00 75,000/- o1 |_sc Email: bharethinra_CIRP @beleyurcom SRk By Mo GG g 08, 01 GOVERNMENT OF INDIA, DEPARTMENT OF SPACE -
d - - Attt DH382-228935 m 229738 e-mall: eerdweduk@gmall.oom
TR 3000104000 60,000 10 80,0001 04 | Othars || || 11- | Lest date for submission of | Tth January 2023 URRAO CENTRE
- - - - claims Nﬁ“f'ﬂﬁh‘%,"*e"ﬁf‘w-lfJJﬁ‘fWﬂ -23T03 Dt 26022022 HAL Airport Road, Vlmana ura Pos( Bangalore - 560 017.
21133 70002000 | 8.750- 1925000 | 02 1 SC 12. | Classes of creditors, if any, under | Not Applicable W |izFa CONSTRUCTION AND MAINTENAN%E GROUP
o Cove lause (5)of sub secton (A of = (Phone: 080 Z5084166, 4175, 170 Fax 080 25084155)
13 137 57.00 t0 90.00 |1,14,000/- o 1,80,000/-] 03 | Others section 21, ascertained by the CIEMOC EUmA MORFUERFES Spchoum, M SR/ i
6] 134 | 5000 | 100000- 01 [Others | Interim Resolution Professional shmcdnd 2 =1 T2008 Howew mar | (100 ""‘a""';:c’i'";r“’”" te tend: g:"u’il‘;‘”""“w'“g wort
Total No. of Works | 28 13.[Names of Insolvency |NotApplicable [skRenoET A i Name of work Profng S Chesuerad o o
— Professionals identified to act as omr Zero w-dodaosbowrt dodetod decodinioiy . Air Cooled Chillers installed at
Calendar of Events : Single Cover Works (1) Last date for Authorised Representative of stictns pith Ao dlaisdeht Tosems Romonet smeus Sp ceparkAC Plant, ISITE Campus,
uploading the Filled Proposals is 09.01.2023 upto 4:00 pm. i;?:e‘;%?e;gni\acsgss (Three mroT morEal L0 TmODIFYE maam mne 2000 URSC, Marathahal, Bangalore-560037.
2) Date of Opening Tender on 10.01.2023 at 4:30 pm. A i E-Tender Notice: URSCIC and MG/ACMD/0022[ETN-05/
@ pening ) P 14. | (a) RelevantFormsand )Web link-https://www.ibbi.gov.in/ l_‘ﬁf.,sf;lhm H“m:?;z‘f;m .::“N-‘ :Qi 23::)”:‘ r‘m L,‘@ 2022-23 D1.26.12.2022
Calendar of Events : Two Cover Works (1) Last date for (b) Details of authorized | home’ downloads SR i ””ﬁ o . m:“ s :“ b Estimaled cost put (o Tender R 8.86 Lakns
receipt of queries on 02.01.2023 at 4:00 pm. (2) Pre bid representatives are availableat: | b) Not Applicable :“‘Tﬁ“ Hed W’:“_“ :smr iy % :d“ “#:?;s rag "w": Tender Document Defails E-Tender
meeting will be held on 05.01.2023 at 11:30 am in the| |Noticeis hereby given that the Hon'ble National Company Law Tribunal, Bengaluru e vonk epioc kamala povin K iR bonicr £ Period of completion in months reckoned from 01 MONTH

the 15th day of date of issue of work order|

Period dunng ‘which the tender document
in be downloade
Bld clarification

From 10:30 Hrs. on 28.12.2022 to
16:30Hrs. on 10.01.2023
From 11:00 Hrs. on 28.12.2022 to 17:00
Hrs. on 11.01.2023
Upto 17:00hrs on 12.01.2023

Lastdateand ime ofeplytoBid i

Drinking \Water & Sanitation Division, Po: b Karwar- Uttara

KannadaDist. (3) Last Date & Time for Receipt of Bids: 12.01.2023 Time:

16,30 Hrs. (4] Date & Time of Technical Bld Opening: 13.01.2023 Time ¢

17:30 Hrs. (5} Dato & Time of Financial Bid Opening: Wil b informad
¥

Last date and time for receipt of tenders.
Due date and time of opening of tenders. After 15:00 Hrs. on 18.01.2023
Eamest Money Deposit (EMD) % 17,720/~ valid for 180 days

Upto 14:30 Hrs. on 18.01.2023

e e
M BRT Bk S HEhry, DR

eessnonenio s 2 = (. 4 5

2. Interested tenderers may please refer Detailed Notice Inviting E-Tender (NIET) for,
elighilty crieria and other details along with Hindi version in website: www.isro.gov.in
i m/ASRO

Sd- Group Director (Construction & Maintenance Group)
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= Geetha Shishu Shikshana Sangha (R)
@ GSSS schov! of Architecture
KRS Road, Metagalli, Mysuru - 570016
(Approved by COA, New Delhi, Affiliated to VTU, Belagavi)

ReOcich. ooy > B Shece APPO MENTS - B.Arch. / BE
10 8. &JE azﬁwu: aozx:a 2600 Position Required for Subjects / Experience
Ao STFITAD. BRD Asst. Professor for Architecture,
@BONEY 15 8.2 BROTSH - 4 Posts School of Architecture |~ gtryctures & Arts
AT TWHRAL TR0, Registrar Engineering College & | Exp. in AICTE / VTU/
m;@- - 2 Posts School of Architecture | COA matters required
RO T, JRMEND, = Ex

& p. in Engg. college
w0ew ofnuse  won Officer - 1Post College | ith HR management
SRTRAW. [Eacietoly
Py oS a‘f  Salary: based on qualification and experience.

S e s « Appli with latest colour photo and copies of qualification and
ag ;ﬁfzg “; ; &u; experience must be sent on or before 05-01-2023 to: Administrative
e T, B 5 Officer, GSSS (R), KRS Road, Metagalli, Mysuru - 570 016.
2R03TBRY [OT FT) 20T

Fseoth STONR SEAIRRRD.
ofF N B WIS

CERIA Oze:
AHBRTTR, FO JEBIR.

plelilelalias]

BRETIT.

SgRE

428,
ek, ot 560 o1,
Sedmct: 491 80 2654 0193

e bharathinfra_CIRP@

Dr. M. Jagannatha Shenoi
[ZCECCU  www.geethashishu.in

Smt. Vanaja B. Pandit
Hon. Secretary

Government of India
CENTRAL BEREAU OF INVESTIGATION
epartment of Personnel & Training
HIRING OF CONSULTANTS AS PAIRVI OFFICER IN CBI

1. CBlintends to hire Consultants amongst retired Inspectors / Dy. SsP
for the Pairvi work related to cases in various Courts in Karnataka, for|
aperiod of one year on amonthly remuneration of Rs. 40,000/ p.m.

2. The duly filled in application, in the proforma available on the CBI
Website (www.cbi.gov.in) may be sent by Regd. / Speed Post to the|
Head of Zone, Central Bureau of Investigation, Hyderabad Zone, 3rd
Floor, Kendriya Sadan, Sultan Bazaar, Koti, Hyderabad-500095 on or
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